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E-GATE PASS SYSTEM

Summary

0 e-Gate Pass System has been developed for the generation of High Court entry pass through the internet.
Anyone who wants to visit the Court for judicial or administrative work may use this application. A Gate Pass
will be generated from the details filled by the user and High Court Database. One must possess the Gate Pass

and a valid photo ID Proof at time of entry in the Court premises. Softcopy of the pass is also valid for entry.

Steps involved in Gate Pass Generation

Step 1 - Enter your mobile number and click on proceed button

C )

Mobile Number: *| ‘

4

Proceed

Step 2 — Enter the OTP sent to your given mobile number

Enter OTP

OTP has been already sent to 9% * ¥ * ¥ Xxxxxx,
Please enter the OTP to proceed :

Submit Cancel

Step 3 — Fill the form with your personal details and reason to visit the court

Visitor's Personal Information

First Name: * Mobile: = Upload Photograph:*

iddle Name: isitor's City: = Attach files by dragging and dropping or Click to Select
Middle N Visitor's City:*| _ serecT— ad

Surname: = Address: *

Age:=

Visit Information

Visit Date: | da/mmiyyyy Purpose of Visit:* _ o oo

Tdentity Proof:* _gpicor

1D Proof Number: =

e - woft gt @ oty 2 P v g T A 53w & o Wik anédh s, R oo vk R 2, o) e v e w3

Note :- All visitors are requested to possess mentioned Photo ID proof, in original, with this eGate Pass at the time of entry/visit to this High Court.

Generate Gatepass.

©Content Owned by High Court of Judicature at Allahabad, Uttar Pradesh, India De: by quidance u >n of Sri Vinod Singh Rawat, 0.S.D.(J)(Computer).

Purpose of Visit

There are four group of reasons to visit the Court —
1. Court Case Listed in the Court on visiting date
2. Court Case is filed for “In Person” hearing
3. Meeting with an Advocate
4. Other Administrative works

1. Case Listed in the Court —

If anyone want to appear in a case listed in the Court on visiting date, they need to fill the details of
the case and detail of any of the advocate linked with that case —

1. Case Type

2. Case Number
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3. Case Registration Year
4. “Advocate on Roll” or “Mobile Number” of any of the advocate linked with the case

BucposelolMasiiss b e e v

Case Details: -

WRIA-[WRIT - Al Case Year

Case Mumber

Adwvocate's ADR / Advocate's Mobile Number

2. Case is filed for “In Person” hearing
If anyone want to appear in a case filed as “In Person”, they need to fill the details of the case —
1. Case Type
2. Case Number
3. Case Registration Year

Purpose of Visit: = IniEersonsliearing

Case Number:

Case Number Case Year

WRIA-[TWRIT - Al M

3. Meeting with an Advocate
If anyone want to meet with an Advocate, they need to fill the details —
1. Name of the Advocate
2. “Advocate on Roll” or “Mobile Numbet” of that advocate

Purpose of Visit: Meeting With Advocate v

Advocate Details:

Mame of Advocate {as in Advocate on Roll)

Advocate's AOR [/ Advocate's Mobile Number

4. Other Administrative works

Purpose of Visit: =

Visiting Detail:

If anyone want to visit the Court for some other administrative works —

1. Location ie. Chamber etc. in the Court premises

2. Reason of the visit

Other

Location to Visit...

Purpose of Wisit...

Required Fields
Visitor's Personal Information
»  First Name Only characters are allowed. Max 10 characters
»  Surname Only characters are allowed. Max 10 characters
»  Age The only number between 1 to 150 are allowed
»  Mobile 10-digit valid mobile number. OTP will be sent this number.
»  Visitot's City City of a visitor from the drop-down menu. “OTHER?” for the Cities not
in the list
»  Address Full address of the visitor. Max 100 characters
»  Photograph Upload recent photograph of standard image format eg. jpg, png etc. There
is no restriction on image size.
Visit Information
Visit Date The date can be selected from current date to date of next 15 days.
Identity Proof Type of ID proof from the drop-down menu. Same ID Proof must possess

VVV VY

ID Proof Number
Purpose of Visit
Purpose Details

at the time of entry.

Max 16 characters

The purpose of the drop-down menu

Case and advocate details corresponding to the Purpose of Visit
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Validation of Details

The condition of Pass Generation

i I
v

ANANEN

A valid mobile number is required for gate pass generation.

An OTP will be sent to this mobile number. Gate Pass can be generated only after verification of OTP
every time. (This process may take some time subject to server load.)

A single OTP is valid for one hour; same OTP can be used in this duration.

Each field must follow their respective data type.

Every detail entered by the user is validated by the Court Server and Database. (This process may take some
time subject to server load.)

A gate pass can be generated only if all the required fields are filled correctly and details are verified by the
Courts Database.

Once a gate pass is successfully generated by a mobile number, corresponding personal details will be filled
automatically at next time of pass generation by the same mobile number.

Once a gate pass is successfully generated by a mobile number, First Name, Middle Name and Surname can’t
change in future.

Gate Pass is valid for only one day and the entry is allowed only from mentioned gates.

Case Listed in the Court —
a.  The Case must be listed on the date of visit
b. “Advocate on Roll” / “Advocate Mobile Number” must be matched with any of the advocates

linked in that case. These details must be same as Advocate on Roll record of that Advocate.

Case is filed for “In Person” hearing —

a. Case / Application in the case must be filed as “In Person” hearing

Meeting with an Advocate —
a.  Advocate Name as on Advocate on Roll record of that Advocate.
b. “Advocate on Roll” / “Advocate Mobile Number” must be matched with any of the advocates

linked in that case. These details must be same as Advocate on Roll record of that Advocate.

Restrictions on Pass Generation

0 -

NN

Only one gate pass can be generated if following fields are same

1. mobile number

2. visit date

3. visit purpose details.

Only five gate pass can be generated for any case listed in the court

If a case has some connected cases, in total, only five gate pass can be generated for main as well as
connected cases.
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Regeneration of Pass

There is no need of generation of duplicate gate pass for the putpose. Same gate pass can be regenerated
using following methods —

Saved PDF file

»  After successful generation of gate pass, a PDF file will be generated containing your gate pass.
» This PDF file will automatically open/download in your browser.

»  One can use this PDF file as gate pass. There is no need of having a printout of the same.

New Visitor Pass Generated successfully. You can also download id from

SMS contaning link of your Visitor Pass has also send to 9*******x*

Ok

< ID-HCALLD

Dear UDIT, you are
allowed to visit

Online link to the pass the High Court on
10/04/2018. You are
»  After successful generation of gate pass, an SMS containing an online link requested to bring

your original Aadhaar

will be sent to given mobile number. Card for verification.

» The same PDF file of the gate pass can be downloaded by using the link. Visitor Pass can be
» One can use this PDF file as gate pass. There is no need of having a downloaded from http
. //10.135.178.189/
printout of the same. Link of the gatepass/./

gate Pass c?rdpdf.ghg?
cid=nDjDe43TNWoN
iwiaFIUr9g%3D%3D.
Softcopy of the pass
is also valid for entry.

1 min ago B

As a fresh entry

»  After successful generation of gate pass, no other gate pass can be generated using same details.

» If one tries to generated gate pass for using mobile number, visiting date and other purpose details, the old gate
pass will be regenerated.

»  Any other changes will be discarded.
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Alerts / Notifications

SMS Alerts
» Fresh OTP sent to mobile

E-GATE PASS SYSTEM

Enter OTP.

Please enter the OTP to proceed :

Submit Cancel

OTP has been sent to 9****¥**k*x*

» OTP generated one hour before, same OTP can be used again

3]

EnkegEne

OTP has been already sent to 9% ¥ ¥x¥¥ik,
Please enter the OTP to proceed :
Submit Cancel
— —
» Incorrect OTP
Enter OTP

Incorrect OTP.

Submit Cancel

Please enter the OTP to proceed :

» Entered OTP gets expired after one hour

SESSION TIMEOUT

Ok

Data Validation Alerts

» Form Validation Error

Visitor's Personal Information

First Name: * Required field ZAIEEREEEREEE

Middle Name: Visitor's City: * __ gp i ecp

Surname:; * Required field p
Age: ¥ Required field

Visit Information

Visit Date: *

Identity Proof: *| __ SELECT - v Required field

ID Proof Number: * Required field

dd/mmy/yyyy Select valid date TRl p=r:

Upload your recent photograph

v QEERERRl Cr=gging and dropping
ict
Enter valid address

v Select valid purpose

=ic: - el amige! § IR § & 5o 9o~ # VAN F 9H S0 Bich JTESt v, ot e Ieer e §, o ue vl ega 3y

Note :- All visitors are requested to possess mentioned Photo ID proof, in original, with this eGate Pass at the time of entry/visit to this High Court.
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» Case / Advocate details are not veritied by Court’s Database

Unable to Validate details.

System Alerts

Unable to Generate Visitor Pass. Please try
again later. If problem doesn't resolves please
contact with administrator.
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